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SHRI VIRBHADRA SINGH: They
have been allowed to keep office in Delhi
in order to wind up their business only.

MR. SPEAKER: S/Shri
Ahirwar and Atal Bihari
not present.

Rise in prices of Cars

Ramprasad
Vajpayee are

,},
*355. SHR1 K. LAKKAPPA:
SHRI GULSHER  AHMED:

Will the Minister of INDUSTRY  be
pleased to lay a satement showing:

(a) whether prices of Indian cars have
registered steep increase during the last
three years and, if so, details thereof;

(b) the reasons for this increase in
prices and justification thereof;

(c) the steps proposed to bring down
the abnormally high prices;

(d) whether Government are aware
that despite abnormally high prices, there
ic still black-market in a certain make of
Indian cars; and

(e) if so, the measures being adopted
to stop the menace?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
VIRBHADRA SINGH): (a) to (e). A
Statement is laid on the Table of the
House.

Statemnet

(a) The ex-showroom prices at Delhi
of the Ambassador and Premier cars have
increased by about Rs, 20,000 each since
1-4-1980.

(b) The manufacturers have attributed
. the price rise to increase in the cost of
raw materials, components and other in-
puts, besides increases in  Government
levies. #

(¢) Government have impressed upon
the manufacturers the need to hold the
price line and to avoid price escalations.
As a result of Government’s dialogue with
industry, the prices have remained stable
in the last year and a half except for a
very recent increase in the price of Premier
Padmini car.
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(d) and (e). The manufacturers have
reported that no intending customer is
required to pay a price in excess of the
authorised price.

SHRI K. LAKKAPPA: The reply given
by the Government is:

“(a) The ex-showroom prices at
Delhi of the Ambassador and Premier
cars have increased by about Rs. 20,000
each since 1-4-1980.”

For the last five years there has been
complaints of the price hike, inferior
quality of the premier car. The comp-
laint has been that deteriorating sitation,
prevails in the Premier Automobile Indu-
stry which is manufacturing cars. In this
scientific age sophisticated machinery has
not been applied; designs and other things
have not been duly attended to. Time
and again so many Committees have been
appointed, BICP has alsp rejected their
price structure.

In their reply it has been stated:

“Government have impressed  upon
the manufacturers the need to hold the
price line and to avoid price escalation,
As a result of Government’s dialogue
with industry....”

I would like to know, has there been
only friendly dialogue with big industrail-
ists or is there any seriousness of  the
Government of India to see that the price
structure is as per the direction of  the
Government? Expert Committee was ap-
pointed by the Government of India to
2o into the price structure and the qual-
ity aspects of these cars. I would like
to know what is the outcome of those re-
ports and what steps have been taken to
implement them? Please let me know the
type of dialogue you had with the manu-
facturers. Please ensure that the prices
come down and quality is improved.

THE MINISTRY OF ~ INDUSTRY
(SHRI NARAYAN DATT TIWARI): As
soon as 1 took over as Minister of Indus-
try in August, 1981, I called all the auto-
mobile manufacturers exactly to discuss
this matter. 1 told them in plain terms
that arbitrary price increase of cars could
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not be ‘acceptable to the Government.
Only those escalations, which are as a
result of fiscal measures taken by the
State Governments or the Central Gov-
ernment, which are the inevitable burden
on the price, could be countenanced. As
a result of that the hon, Member will see
that except an increase of Rs, 3,000|- in
Padmini car which was done only recently
and which is said to reflect the increase in
excise duty and which according to them
is beceuse of Sales Tax increase and in-
crease in transportation charges etc. no
other price increase has been made.

We do not have any price control on
the prices of cars.

It has been realised by the manufact-
urers that they should bring out new
models. We also wanted that they should
go in for modernisation,

Now, we are informed that both the
Hindustan Motorg and the Premier Auto-
mobiles are taking measures to  bring
about new models of cars, So, we are
trying our best to see that new designs
and better quality of car is available over
the presen; modelg of Premier Automo-
biles and the Hindustan Motors. We will
also try our best to see that the price
level is maintained or even brought down
if possible.

SHRI K. LAKKAPPA: Even after the
dialogue the Governthent hag wWih the
Automobiles industry, the cars are sup-
plied at higher prices, according to the
reply given to us, So, I would like to know
what ig the effect ang what gre the results
achieved of this dialogue? Even after the
dialogue, they have not redued the price
and other things, In views of this, will
the hon, Minister assure ug that the Maruti
Udyog in the public sector will produce
more cars to ensure and to see that the
cheaper cars are available in the country
and also the people of this country can
utilise jt? Will he also ensure that  the
production of cars is also maintained and
the public sector undertaking will produce

more cars so that the price would come
down?
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SHRI NARAYAN DATT TIWARI: I
have already mentioned that the Premier
Automobiles have told us that the increases
in excise duty, in sales tax and transpora-
tion chargeg and other inputs have led
to the increase in the price of car, The-
Bureau of Industrial Costs and  Prices
goes into these matters and examine all
the break-up of the costs and they give
us the recommendations, Only on the basis
of the recommendations of the BICP, we
consider any further steps like price con-
trol. Of course as I said in the beginning,
there is no price control as such but the
mechanism of directional consultation and
dialogue prevails upon the industry,

SHRI K. LAKKAPPA: What is the
production of Maruti Udyog? My later
part of the question is not answered.

MR, SPEAKER: That is yet to start
production,

SHRI K. LAKKAPPA: This is very im-
portant because this is a public sector
undertaking and it must produce cars.

MR. SPEAKER: They will produce.

SHRI K. LAKKAPPA: But, Sir  that
part of the question should be answered
by the hon, Minister. 1 seek your protec-
tion,

SHRI M. SATYANARAYAN RAO:
Protection or production ?

SHRI NARAYAN DATT TIWARI: Re-
garding Maruti Udyog, 1 know ‘the hon.
Member is very well conversan: with the
facts, It has been our endeavour that these
shoulg be manufacturing fuel-efficieny cars-
We hope that this car wil| bs in produc-
tion by the end of this year. The cost
level will be such as should be satisfac-
tory to the general public,

SHRI GULSHER AHMED: Iy it a fact
that the Burcau of Industrial Costs and
Prices has submitteq a report in the year
1981 and in the report it has stated that
these two companies gre making handsome
profits to the tune of Rs, 5000 to Rs.
10000? Even after your dialogue with the
car manufacturers, the price of Premier
Padmini and Ambassador cars have been
increased. In June, 1980, the price of
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Prémier Padmihi was Rs, 35,064 and the
price of Ambassador was Rs 35,862. But
by September, 1981, the prices of Premier
Padmini and Ambassador cars have gone
up to Rs. 69,000 and Rs. 73,000 respecti-
vely. May [ know from the hon. Minis-
ter thay in gpite of your consultation with
the car manufacturers of the two com-
panies and in spite of the report of the
Bureau of Industrial Costs and Prices,
how is jt that these priceg have been in-
creased so much within a period of 15
months from June, 1980 to September,
1981? The prices have gone double in a
period of 15 months, What are the main
reasons for this?

SHRI NARAYAN DATT TIWARI:
The answers have already been given by
my hon. colleague that during the last
three years the ex-show room price has
been increased by about Rs, 20,000 both
for Ambassador and Premier cars,

Now, as regards thé report of the
Bureau of Industrial Costs and  Prices,
the facts supplied by the hon. Member
are not very correct,

The report s still under consideration.

SHRI GULSHER AHMED. I have
quoted the figures from the reply given
in the House. In June, 1980, the price
was Rs. 35,000 and, in September, 1981,
the price became Rs. 69,000. In 15 months,

the facts supplied by the hon.. Member
for this?
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SHRI E. BALANANDAN: Thé hon.
Minister has told us that he had a discus-
‘sion With the car manufacturers abouy the
lates; design and new car models. Did he
get an gssurance from them that the cars
will be supplied at lesser cost or at reduc-
ed price?

SHRI NARAYAN DATT TIWARI:
They are asking for ceftain fiscal conces-
sions, They say that if they are given these
fiscal concession, they will fix more rea-
sonable prices for the new car.

PROF. RUP CHAND PAL: May 1
know from the hon. Minister whether the
Government’s attention hag been drawn to
a news-item that 20,000 cars are being
imported by Suzuki, a Japanese firm, in
collaboration with Maruti Limited and,
if o, what are the details of such import
and what impact that hag made in the
prices of cars in the country.

SHRI NARAYAN DATT TIWARI:

1 am not aware of any such import of
20,000 cars.
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Application of constitution amendment

*354. SHRI RAMPRASAD
AHIRWAR

SHRI ATAL BIHARI
VAJPAYEE:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the matter relating to the
application of relevant provisions of the
Constitution (Fourty-Second Amendment)
Act, 1976 and also the Constitution
(Forty-Fourth Amendment) Act, 1978 as





